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ELECTION COMMISSION OF INDIA

ORDER
Nirvachan Sedan, Ashoka Road, New Delhi-110001/ Dated 15 May 2017/25 Vaisakha,1939 (SAKA)

No. 76/ ORDER/ES-1/BR-LA/2015— Whereas, the Election Commission is satisfied that
each of the contesting candidates specified in column (4) of the Table below at the General
Election to the Legislative Assembly, 2015 from the State of Bihar as specified in column (2)
held from constituency specified in column (3) against his/her name, has failed to lodge any
account of his/her election expenses at all or in the manner as required by the Representation of the
People Act, 1951, and the rules made thereunder as shown in column(5) of the said Table;

And Whereas, the said candidates have either not furnished any reason or explanation for
the said failure even after due notice of the Election Commission, o after considering the
representation, if any made by them, the Election Commission is satisfied that they have no good
reason or justification for the said failure;

Now, therefore, pursuance of Section 10A of the said Act, the Election
Commission hereby declares the persons specified in column(4) of the Table below be
disqualified for being chosen as, and for being a member of either House of the Parliament or of
the Legislative Assembly or Legislative Council of a State/Union Territory for a period of three

years from the date of this order:-
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TABLE

SI.
No

Particulars of
Election

Number &
Name of the
Constituency

Name & Address of the
Candidate

Reason of
disqualification

2

3

4

5

General Election
to the Bihar
Legislative

Assembly 2015

3 - Narkatiagan;j

Prem Narayan Ojha

Vill+P.0- Matiaria, Narkatiaganj
P.S- Shikarpur,

Distt- West Champaran. Bihar.

Failure to lodge
any account of
Election expenses

-do-

32-Benipatti

Digvijay Narayan Yadav

Vill- Agropatti, P.0- Bishanpur,
Via- Jogiyara. PS- Benipatti.
Dist- Madhubani. Bihar.

-do-

-do-

-do-

Yogesh Kumar Shukia
Vill+P.0- Sinhchak. P.S- Chanan.
Dis- Lakhisarai. Bihar.

-do-

-do-

-do-

Ganesh Mishra
Vill- Jarail. P.O- Jarail Parsauna.
P.S- Arer. Dis- Madhubani. Bihar,

-do-

-do-

33-Khajauli

Amit Kumar Mahto

Vill- kharga Road Jaynagar,
P.O+P.S- Jaynagar,

Distt- Madhubani. Bihar,

-do-

-do-

-do-

Prabhakar Jha
Vill+P.0- Chhatauni, P.S- Basopatti,
Distt- Madhubani. Bihar,

-do-

-do-

-do-

Brajesh Raut
Vill+P.0- Basopatti,P.S- Basopatti,
Distt- Madhubani. Bihar,

-do-

-do-

-do-

Sonu Kumar Jha
Vill+P.0- Jonki, P.S- Basopatti.
Distt- Madhubani. Bihar,

-do-

-do-

189-Masauri
(SC)

Indrajeet Kumar
Vill.-Taregana Dih,

P.O+P.S- Masaurhi,

Dist- Patna, Pin- 804452 Bihar

-do-

10.

_do-

193-Barhara

Ajay Ray
Viii- Phuhan, P.O- Babura,
P.S- Barhara, Bhojpur, Bihar.

—do-

11.

-do-

-do-

Daya Shan kar Singh

Vill- Sohara Iola Tribhuani,
P.O.- Sohra, P.S.- Barhara,
Bhojpur. Bihar

-do-

12.

—-do-

200-Buxar

Govind Singh
VILL+PO- Sukarwaliya,
P.S- Itadhi, DIST- Buxar, Bihar.

-do-

13.

—-do-

205- Bhabua

Manoj Kumar Gupta
VILL+PO- Daruli, P.S- Bhabua,
District- Kaimur, Bihar.

-do-

By Order
SUMIT MUKHARIJEE,
SECRETARY,
ELETION COMMISSION OF INDIA.
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ELECTION COMMISSION OF INDIA

ORDER
Nirvachan Sedan, Ashoka Road, New Delhi-110001/ Dated 15 May 2017/ 25 Vaisakha, 1939 (SAKA)

No. 100/BR-LA/31/2016— Whereas, the Election Commission is satisfied that each of the
contesting candidates specified in column (4) of the Table below at the bye Election to
the Legislative Assembly, 2016 from the State of Bihar as specified in column (2) held from
the constituency specified in column (3) against his/her name, has failed to lodge any account
of his/her election expenses at all or in the manner as required by the Representation of
the People Act, 1951, and the rules made thereunder as own in column(5) of the said Table;

And Whereas, the said candidate has either not furnished any reason or explanation for
the said failure even after due notice of the Election Commission, or after considering the
representation, if any made by them, the Election Corn fission is satisfied that they have no good
reason or justification for the said failure;

Now, therefore, pursuance of Section 10A of the said Act, the Election Commission
hereby declares the persons specified in column(4) of the Table below to be disqualified for
being chosen as, and for being a member of either Ho e of the Parliament or of the
Legislative Assembly or Legislative Council of State /Union Territory for a period of
three years from the date of this order:-
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SL.No | Particulars of Number & Name & Address of the Reason of
Election Name of the Candidate disqualification
Constituency
1 2 3 4 5
1. Bye-election 31 Harlakhi Bhaglrath J ha. . Failure to lodge
2016 from The ;/ ﬂOI_B%S.llllkl ‘Blhan North, any account of
State of Bihar -U. —bihari, Electi
P.S.+Anchal -Madhwapur ection
expenses

Dist Madhubaani, Bihar.

By Order

SUMIT MUKHARIJEE,

SECRETARY,

ELETION COMMISSION OF INDIA.
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